
Government of Jammu and Kashmir 
Housin~ and Urban Development Department 

Ctvll Secretariat, Jnmmu/Srinugar .......... 
Notification 

Jnmmu, the ~'H\ June, 2019. 

SRO ~ <J3 .-In exercise of the powers conferred by sub-section (4) of section 13 read 
with sub section (3) of section 23 of the Jammu and Kashmir Municipal Act, 2000, the 

Government hereby make the following amendments in the Jammu and Kashmir 

Municipality (Allowances to Members, President and Vice-President) Rules, 2005; 
namely.-

(1) In rule J, for che signs and figures ".Rs 3001- and Rs. I 50/-", the signs and 
figures ''Rs 750 and Rs 500/-" shall be sub5tiluted; 

(2) In rule 4, for the signs nnd figures "Rs 5,500/-" and R.s 4,500/-" the signs and 
figures "Rs 15,000/-" shall be substituted respectively. 

(3) In Rule 5. for the signs and figures "Rs_ 3,500/-" and "Rs. 3,000/-,; the signs 
and figures '•Rs I 0,000/-" and ''Rs 8,000/-" shall be substituted respectively. 

(4) In R~le 5-A, for the signs and figures "Rs. 2.500/-" and "Rs. 2,0001:" the 
signs and figures "Rs 5,000/-'' and "Rs. 4,000/-" shall be subsututed 
respectively. 

(5) Rule 6 shall be substituted by the following: 
"6. Other facilities for President, Vice-President nnd ~embers:- The 
President Vice-President and Members shall be entitled for reimbursement of 
usage bill of telephone facility subject to a monthly ceiling ofRs. 500/-". 

By order ofthe Govemmenc of Jammu and Knshrnir. 
Sd/-

No: H U D/ Acctts/SM C/1 33/20 I 8 

(Dbecraj Gupta) 
Principal Secretary to Government 
Housing & Urban Dev. Department 

- Dated:D3 .06.2019 
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$ Spc~:ial Secrctlll} to Chtcf Secretary. or 1 
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( rlndcr K uria) 
Addhlonnl Sccr<•tnry to Govt. 

Uoushtl: nnd Urbun Dcv. Dcpnrtmcnt. 


